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Corporate Persons) Regulations,
THE CREDITORS OF
M/s. BUNT SOLAR INDIA PRIVATE LIMITED

Board of India
2016)

, BENGALURU

RELEVANT PARTICULARS

is incorporated / registered
7, Corporate identity number / limited liability ustt 13

1. Name of corporate debtor M/s. Bunt Solar India Private Limited, Bengaluru ShRReoss g,
2. Date of incorporation of corporate debtor 12th June, 2013 b s, £, oo mw:;
Authority under which corporate debtor ROC, Bengaluru

SROesTRNTy, Rowocseok)
7 GPA w. 400%45m

10, Address and e-mail of the interim

_identification number of rate debtor
, mmﬁ%a No. 23, 24, MM Complex, Paparreddy Palya 3:'03"945’ ot
principal offce (f any) of corporate debtor 2nd Stage, Nagarabhavi, Bangalore- 560 072 o mmmﬂ@
6. Insolvency commencement date in 14th / 21st June, 2019 I
" respect of corporate debtor
7. Estimated date of closure of insolvency 10" December, 2019 IN THE COURT OF THE CITY CIVIL JUDGE
resolution process 180 days from CIRP commencement date ) '&f‘m‘,}f&",‘m
8. Name and registration number of the Name: Mr. Gorur Narasimhamurthy Venkataraman IN DRB/SZ/CFS/199/2014-15
insolvency professional acting as interim Insolvency Professional BETWEEN: M/s Margadarsi Chits (K) Pvt.
resolution professional istration No.-\BBUIPA-003/ IP-N00075/2017-18/10585 Lok Warg M o
9. Name, address, email address and Address: No. 8, First Floor, Behind Rameswara AND: Mr. V. Dilip Kumar & Others ...
the registration number of the interim Temple, 4th Main, Chamarajpet, Bengaluru-560018. JUDGEMENT nm‘;n
resolution professional Mob.: +91 9341220526, E-mail:gnvmail@gmail.com SALE NOTICE T0 IMMOVABLE FROFERTY

Address: No. 8, First Floor, Behind Rameswara

MJnlm.M.Hr.v.Dﬁphnﬂ.S/oD.

resolution professional, as registered Temple, 4th Main, Chamarajpet, Bengaluru-560018. Venkatesha, No. 72, 8th Cross,
with the Board Mobile No: +91 9341220526 E-mall gnvmail@gmail.com Doddaruniyagpe Compaunc, TEp e
Mobile No: +91 9341220526 Whereas in the decree holder herein has filed

71 Last date for submission of claims 4th July, 2019 ::."’53“" v v gm-decm
12 Classes of creditors, if any, under clause (b) of Judgment Debtors to sale notice to JDT” No.
sub-section (BA) of section 21, ascertained by | If any, will be given later 31” o't.:h; m m ilar;.hvwr the

Ywmhmhvlnfonmdh-ppmbdmtms

the interim resolution professional
73 Names of Insolvency Professionals identified to
act as Authorised Representative of creditors
inaclass (Three names for each class

T any, will be given later

Hon'ble City Civil Court at Bangalore (CCH-26)

on 03-08-2019 at 11 A.M. has been fixed for

:fem\ng the terms of the proclamation
0.

orbefuem.iumzmmmehuimmmon | at the address
in person, by post or by electronic means.

submit the claims with proof
to a class, as listed against the entry No. 12,

A financial creditor belonging
representative from
representative of the class

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of Interim Resolution Professional: A

Date : 21st June 2019
Place: Bangalore

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may

among the three insotvenc;_y professionals listed against entry
- [specify class] in Form CA. .

Insolvency Professional
Reg, No. IGBIIIPA-WMP-NOOO’IEIZOW-MHW
No. 8, First Floor, Chamarajpet, Bengaluru-56001
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7 Relevant Forms and Details of authorized Web link: If any, Wil be given later poL |mkm 8

representatives are available at: Physical Address: [f any , wil begivenlater | p: :nhﬁ:of oiepeds %:. b mh:‘ ¥

Notice is hereby given that the National Company Law Tribunal, Bengaluru Bench, has ordered the ! , situated at Ramemurthy Nagan

commencementy a Corporate Insolvency Resolution Process of the Mis. Bunt Solar India Private mf'mnﬂl" o o il

Limited on 14th June, 2019. m‘mﬂm limits of Bg:\lp m“&&ﬁ
. % i T hin : A

The creditors of Mla&nSdslndath‘Ummd.amhsrebymhdwmbs\brMWdammmofm No:h{:vmn;&mim e 50

. bounded on the: East by: 4 Feet Passage,
est by; Dominick Property, North by:
Remaining portion of Same property, South
by: Munivenkatappa's Property.
under my hand and the seal of the

indicate its choice of authorised i
Court, on 13-06-2019.

shall i
No.13 to act as authorised

By order of the Court, Assistant Registar, City
Civil Court, Bangalore.
Sd/- GORUTT N. VENKATARAMAN, Advocate for Decree Holder:
8.Com,, LLB., FCMA, FCMAGSL), PP JAYAKU

MARA,
No. 101, 1st Floor, Kurubara Sanga Building
Kalidasa Road, Gandhinagar,
Bangalore-560009.
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